
TH E UHATI IGH URT AT GU HAH A TI
(HrcH cou RT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.VI[-L3L I }OOG I LzL39 I A

From Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Biprajit Roy,
District & Sessions Judge,
Cachar, Silchar.

Dated Guwahati, the \ ? December,2OZ3

Sub:- Civil vacation.

Ref:- Your letter No. JCD.I/18A12316695, Dated OB.I2.ZO23

Sir,

With reference to the above, I am directed to inform you that your prayer

for permission to avail the winter vacation, from 23.L2.2o23 to 31.12.2023,
alongwith station leave permission, from the evening of 22.L2,2o23 till the
morning of 02.01.2O24t has been granted. Fufther, the next senior most Judicial

Officer available at the station will remain in charge of your Court and Office during your
absence.

Yours faithfully,

st+
JT. REGTSTRAR (VTGTLANCE)

Memo No. HC.vrr-13112006/12140-12141rA. dated ) \g _ \t zs
Copy forwarded for information to:

1.The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29.
./

{z.The Project Manager, Gauhati High Court.

Jh


